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Lathi Charge on Students of Atma
Ram Sanatan Dharam  College,
New Delhi.

6861. SHRI AMAR ROY PRA-
DHAN: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is g fact that there
was a Police lathi charge gn the stu-
dents of the Atma Ram  Sanatan
Dharam College, Dhaula Kuan, New
Delhi on the 5th March, 1981;

(b) if so, the details thereof;

(¢) the number of students injured
and arrested by the policy; and

(d) what action Government have
taken to remove the students’ griev-
ances?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) and (b). No, Sir. However, to





